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Title: The Speaker made a reference regarding loss of lives in bus accident.
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The Members then stood in silence for short while.

3€| (wmaeror)

HON. SPEAKER: Hon. Members, I have received notices of Adjournment Motion from S/ Shri A.P. Jithender Reddy, Prem Singh Chandumajra, K.V.
Thomas, N.K. Premachandran, K.C. Venugopal, M.B. Rajesh, P. Karunakaran, PK. Shreemathi Teacher, Bhagwant Mann, Capt. Amarinder Singh,
Ravneet Singh, Santokh Singh Chaudhary and Kodikunnil Suresh. The matters though important enough do not warrant interruption of business of the
day. The matters can be raised through other opportunities. Therefore, I have disallowed the notices of Adjournment Motion.

...(Interruptions)
CAPT. AMARINDER SINGH (AMRITSAR): Madam, there is a law and order problem in Punjab...(Interruptions)
HON. SPEAKER: I will allow you to raise this issue in 'Zero Hour'.
...(Interruptions)
SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): This issue is very important...( Interruptions)
HON. SPEAKER: This is not permissible. It will not be allowed. You cannot show these things like this. I warn you not to do that.
...(Interruptions)
11.04 hr
At this stage, Shrimati Kavitha Kalvakuntla and some other
hon. Members came and stood on the floor near the Table.
HON. SPEAKER: I will allow you to raise your matter in 'Zero Hour'.
...(Interruptions)
HON. SPEAKER: This is not allowed at all. Please do not show all these things here.
...(Interruptions)

HON. SPEAKER: MNow, let us take up Question No.541 — Shri Laxmi Narayan Yadav.

... Interruptions)
11.04 A% hrs.
ORAL ANSWERS TO QUESTIONS
HON. SPEAKER : Shri Laxmi Narayan yadav.
(Q.541)

off ergaft omeRIvT arga: anotefler sreiet AElG, TS GRAPET w1 oft afie &ifdweaz A aga s1s du dar & .. (R JrIEr ASG, Forefr Adl Soff ot ot 3R e B,
AW Fws - § 3 As aarn & b R gwr A s eor [ gor O agerid & we gs qrRRer o asron aed! ) gt B 302 B vaaER - vw 7 adrn ek & e
fop3t georz A #1eer yger SIA Asw a4 ps grRIReT & fear B e wa afdr o 8 ... (wxwer) 3oaior waft s @ e far i 3 Ry aer o & 5 St yger oft sfie
gif€ascaz 3 Pt ag 38 &, Jo1dt ps PARPE o1 i aga oA 8 281 27...(RMaEer) 3o sqrerr a2 3orht Aa B AR U2, S a°n Wl 27 ... (@)

offerclt saferea @iz arca : disa, & anuds sneewr A aorofter 2iziG @ aden aredt § R sorbt ar Ricgser 21 2, ... (craenor)

HON. SPEAKER: Please, these placards, etc. are not allowed in the House. I am always giving a warning.



...(Interruptions)
HON. SPEAKER: All of you please go back to your seats, and do not show these placards.
...(Interruptions)
HON. SPEAKER: No, I am requesting all of you to go back to your seats. You can say whatever you want during the ' Zero Hour', but not now.
...(Interruptions)
HON. SPEAKER: Please go back to your seats. No placards, etc. should be shown.
... Interruptions)

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY

AFFAIRS (SHRI M. VENKAIAH NAIDU): Madam, the matter is before the court. ...( Interruptions) The Central Government has said that we are in
favour of a separate court. ...(Interruptions) The matter is pending before the High Court. ...(Interruptions) There is a Public Interest Litigation (PIL)
going on in the High Court. ...(Interruptions) The Government is in favour of a separate High Court for Telangana and that has been made very clear.

...(Interruptions) Showing placards is not a good practice. I appeal to you to please leave the placards. ...(Interruptions) Please do not have these
placards as it will become a practice. ...(Interruptions)

ofiarelt sxfftaza @i area @ dsw, § auds meaw A wroroller e @Y adron arsdl & R Jorbl a Rewea 318 & 5 ws QARe Jaes o1 g¥as a6 3 iz w2 dls A
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siieft & ...(caemor) sorY ePnA A e diquerr B grT P e od Al afs d st & 3l v siiw fve sarfe Rver s & R St @lter coen argd §, A s
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argelt R g et B grr @ied gRer b e &) Ao ws urd sife¥dl aga & g B ... (cuauier) Riorept wr-wiat ael 26l &) ...(caderer) 3421 3wfla 8 @5 sa e sadl
saifd)eral aga atedt & deh ... (saurer) dier wies dor YStac gaot sea YR 3t amgg fov &, &) s arel ot 8 g &) ...(craurer) A senar sloor Bt diiw ws QiR
P @11 WOR {3 A DY e St 3 5 as PARIGT @ agrar 261 B fere B aoff afd A sa X @1 aftensioer a2 At 3) ... (o) dererr G aaw A e gRo
@ erepdlaot 25 @it w0 &t sie & o1 B, Rredt A apfl s ggor B wronr o aer 18 odts FA & atensiowor & 3) ... (waumer) 7 sorofler ez o wgolt fo A st
YRersonr WAl aiEd &, a8 3Wofl Ase AR B gl oA AnA & 3l 3@ 143 fer smder 6 o sndsenga B Rena A ag gt sfie M st o sl B ... (caener) A
aiegrerer 3 oft Qair siar 61 s ordl 3, Iorh afiss welldborwr 3 & A awen oRT ws QARG 3 AP agT Awa F) ... ()

off argaflt omerIor 2nGa : ardlcen, ariet 3 sAd gd oft s yor @1 v gt o1 e, .. (caer) Bads 3oz #H amerfla wid} Sft o we aorn @ 5 fva gor A Ju d A
Reezgar s dir A s ara R RMearer fvw sm &, ... (caurer) et uz eell O Geafieeinfin ot gy yoorz $t g &t sweft &) ... (erauner) 3 amoreften sieft Sft 3
ygall alal & a5 St dasas sends &, Sisi JAemaeny sarer &, a2 4 &l B3 vt s¥dlexe gqF wwelt mifds aell i voedYsidu Saey & A5, A 31 yoor A Ha 1P i ard
gsadar *fRerer w1 A Asrw 8 A2, (caurer)

oforcht sfirva @y are @ wElean, sy sierert i A e &, uw A, afirerons 3 & oy g forear, afyamn 3 3,...(caurer) farred s veedleRiy
Aiotord gerrel ¥ e, veefleiim @) wirdws. s @.2w. & o st 3. (waeer) s @13k 3 & ves amsedta Qegar &, el wr A sedcw amel arlf & g aifa
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HON. SPEAKER: Please go back to your seats. Do not show these placards; otherwise, I will have to take action. Please go back to your seats.

...(Interruptions)

HON. SPEAKER: The House stands adjourned to meet again at 11.20 a.m.

11.12 hrs
The Lok Sabha then adjourned till Twenty Minutes past
Eleven of the Clock.



11.20 hrs
The Lok Sabha re-assembled at Twenty Minutes past
Eleven of the Clock.

(Hon. Speaker in the Chair)
...(Interruptions)

At this stage, Shrimati Kavitha Kalvakuntla, Shri B. Vinod Kumar and some other hon. Members came and stood on the floor near the Table.

...( Interruptions)

HON. SPEAKER: Please go to your seats. I will allow you during 'Zero Hour'. At that time, if the Government is ready to respond, I have no objection.
Not now.

...(Interruptions)
HON. SPEAKER: You cannot speak from here.
...(Interruptions)

HON. SPEAKER: You raise the matter during 'Zero Hour'. If the Government is ready to respond, I will allow.

...(Interruptions)
HON. SPEAKER: This would not do.

...(Interruptions)
HON. SPEAKER: Whatever it is, your Minister can respond.

...(Interruptions)
HON. SPEAKER: Q. No. 542.

... Interruptions)

11.21 hrs.

ORAL ANSWERS TO QUESTIONS...Contd.

HON. SPEAKER : Shri Rajesh Verma.

(Q. 542)
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HON. SPEAKER: I would again request you, please go to your seats. I will allow you in Zero Hour. Please go to your seats. At that time if they want
to respond, I have no objection. Not now. Please go to your seats.

...(Interruptions)
HON. SPEAKER: I will allow you in Zero Hour. You can raise the matter then, not now. This is not the way. You will not get an answer like this.
reedt anfer aré geer - Iufder ot

oft seeflawmt ure

(Q.543)
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Storzel uyael & foam...(maurer) Al sierzer uyde e uatasur &t ordl 3 wwsiar ol 3)...(wmeer) safée compensatory afforestation, net present value,
relief and rehabilitation, FRA rights, demarcation or not for any other purpose 31 ait @sdloiar 3, & sra 3831)...(@wmaerer) e, Jse vz @ 33 2ol ais a0
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Sial Ty 3eelor Yl Uet & o) & wolofl.dl. @) sor A Reiffrl 3 swert avarsa) i 48 Rear & s seat atd anen ordl 29l . (craener) 2o 2p2féer 230k, (cmrurer) Jer
&1 e sacagut 3. (crasror) safére A Asd aoiel...(wrawrer)

SHRI V. ELUMALAL: Hon. Speaker Madam, the increasing forest area is a good thing. But forest area encroaching upon public utility area is causing
inconvenience to the common man. It is not a welcome thing. There are many roads in the country. ...(Interruptions) The vehicular movement has
become a daunting task due to branches of trees falling on the road. But the Forest Department and the Administration are not able to remove this
problem as they do not enjoy the power to cut the trees. ...(Interruptions) In my constituency, the following five-metre roads such as Vettiyan
Thozhuvam and Puthupalayam to Maligai nagar bungalow, Arani union, Thirunamalai district and Mangalapuram forest near Patchaiammal temple in
Senji Union, Villuppuram District are covered with trees. ...(Interruptions) Therefore, I would like to know whether the Government is considering to
allow cutting of trees whenever required in public interest.

SHRI PRAKASH JAVADEKAR: The issue is, when to start the work of building roads in forest area. Earlier, the practice was that the work could be
started only after forest clearance phase-1I was given. ...(Interruptions) But now for public utility and roads, we have decided that after the Phase-I
clearance there can be an activity. That matter was also taken to NGT by some applicant. ...(Interruptions) So, we are also explaining it to the NGT
and I hope that there will be no hindrance and the work can start early. ...(Interruptions) We have also allowed roads in forest areas to be upgraded,
which was earlier not allowed.

off vt dierdt : areicen, & aict oft @ aowarg Jom argar g v o1 S 9 SNt frerr aifte usT en, st dRw Iodiar ol e ... (awrer) d91 A woICiPRI ASIGE Bt
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off gep191 SIaS s @ A, AP A w39, i G FAAIcT GHIE $A AarcT A A GINT dcyer A afced ordl ... (@rwEmer) as snfai3el w1, Bk gEad a5 we diz
AP a1 ol @A &, gl QR a2 & sepErier A Atk 3., (o) oEl uz wikee 6 vt 8, ot Rord Aegadiar 3, 3l wla-wia Mt vadifdtar senss 3, s
foremt zuse 3)...(caurmer)

HON. SPEAKER: Hon. Member, I am again requesting you. I will allow you in 'Zero Hour', not in the Question Hour.



...(Interruptions)
HON. SPEAKER: Please go to your seats.

...(Interruptions)

HON. SPEAKER: The House stands adjourned up to twelve o'clock.

1135h

The Lok Sabha then adjourned till Twelve
of the Clock.

The Lok Sabha re-assembled at Twelve of the Clock.

(Hon. Speaker in the Chair)

PAPERS LAID ON THE TABLE



